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OPEN.. CuUt<T 

C EiJ THAL A Di II 1JIS TRA TI VE THI BU11J AL, ALLAliA BAD l::lEN CH 

(ALLAHABAD) 

Allahabad This The 25th Day of Jul y , 2000 

Original. Appli cat±ai No. 724 of 1999 

CORAM; 
H ai • bl e i'lr. s. ats waf , A. l'lt 

1- 14.nod Kumar E/ o Sri Loti Ram 

FY o Vill age Beli a Kh eri, 

t"lancti a r pur Block , 

Near I.I.I. Saharanpur. 

2- Ch a rem Singh, s/ o S ri Shy em Lal, 

FY o Indira Colony , Near Rai l way 

Crresing , Mai.do Mlll f atak, 

5harda Nag a r, Saharanpu r . 

( ~ adv i ,, ri K. K. f'1i. s r a) 

V ES U S 

1- l.hioo Of l ndi a , thrQJ gh S ecretary, 

Mini s try Of Fi nance, Nor th 8l.c~ 

N a.u Del hi • 

2- Ccrnrnissioner lnccrn e Tax, lnccrn e Tax Office, 

flleeru t. 

3- Deputy Ccrnmi ssioncr Of Inccxne Tax, 

Of fie e Uf the Oepu ty CQrmi saioner 

of Inccrn e Tax ( Aaninis tration) Soharanpur. 

( By Adv & Sri A. l'l ctlil ey .) 
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0 R 0 E R 
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( B,t HC11 ' Mr. s. Bi.swaa , A. r·l.) 

1- Heard cQJnsel for r espondents. 

2- It i s ment.icned that thrQ.Jgh an f•l.A. i t has already been 

s ubmittetl th at the apµ lictint h as been g r ant Ed tanpora. ry s tab.Js on 

30-10-99 by i ssuing of corri~ endum by tho cQnmissioner of lncQTle Tax 

and the applicant still working in th a t capacity as well as cas ual 

anployee. Th er efore, the ceuse of actiai in u.A. 726/99 does not 

s urvive and it bccan e inf ructu Cl.JS . 

In the sib.Jatico, the c ase i s dismissed as infructuws 

if any part of th e s ubmis sion, i s not f actual correct. the application 

i s at liberty to file o fr63h CJ. A./ fl'l . A. Accordingl y , the O-A. i s 

dismiss Ed. 

4- No order as t o cat.bi. 

Abhishew' 

• 


